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Sub: News item titled “DDA ignores directions to remove official
constructions on floodplain, builds more” appearing in The
Hindu dated 18.04.2024.

&
News item titled “DDA flouts NGT’s guidelines, continues
construction on crowded Yamuna floodplain in Delhi” appearing
in The Hindu sated 16.04.2024. ....... (Tribunal on its own motion)
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1. CAO, Delhi Development Authority
Vikas Sadan,INA, New Delhi-110023
Phone No: 011-2466-1216

Email: cao@dda.org.in

9. Delhi Polluticn Control Committee, Through its Member Secretary
Building No. TC-12V, 6th floor, C wing,
Delhi Secretariat, I P Estate, Delhi-110002
Phone no: 011-47441576

E-mail: msdpcc@nic.in

3. Ministry of Environment and Forest, Regional Office
'A-209 & 218 Aranya Bhawan, Mahatma Gandhi Road,
Jhalana Institutional Area, Jaipur — 304002.
Phone no: +91-9414028806

E-mail: iro.jaipur-mefcc@gov.in

4. Central Pollution Control Board, Through its Member Secretary
Parivesh Bhawan, East Arjun Nagar, Delhi-110032
Phone No: 0711-43102030

E-mail: msck.cpcb@nic.in

5. Ministry of Jul Shakti, Through its Secretary
Shram Shakti Bhawan, Rafi Marg, New Delhi - 110001
Phone No: 011-23715919

Email: secy-mown@nic.in




6. National Mission for Clean Ganga, Through its Deputy Director
General,
1st Floor, Major Dhyan Chand National Stadium
India Gate, New Delhi - 110002
Phone No: 01 1-23072900

E-mail: ddgga*nmcg{wnic.in



